2481 Written Answers

ACLL f AT AAT TAET F AT HET
FIATAT FTAT AT, 90F Z7 74742 F471
ZIO0TT0 ROAT 5 A€ T A7 5 FLT
AT w=ziF F {aifaaiva—e wq #r fegi
ATITATH AL 40

() A1 aF 1 awfawifagi 0 e
a1 feqia &0 war an, feeg sz v e 7
qfq 74 7 $ 39 37 7

() ITIFT BT AT FIT
faq salfeat & s 320 g€, 37+
faez sfaa sZard «1 o1 @1 &
F 1= g feqT 7w 97 0 %% geqr
wrd a7 fzq w7 2, Faas & i &7
FAr F¢ Afrer F greEia 5 20 )

flTHE MINISTER oF TRANSPORT
AND  COMMUNICATIONS (SHRI
JAGIIVAN RAM) : (a) No, Sir. Only Connaught
Place Post Office did not accept payments for
telephone bills for some time on the 24th
April, 1962 for want of receipt books.

(b) This was due mainly to exceptionally
heavy issue of receipts on the previous day
which was about double the average number
issued normally, and also the unsatisfactory
stock position of the Eng-9 form owing to the
failure of the Government Presses to supply
adequate quantities.

(c) No. The officers were aware of the
stock position but there was some delay in
replenishing the stock.

(d) Suitable action is being taken against
the officials at fault for delay in obtaining the
appropriate form. Adequate quantities have
been supplied to Connaught Place Post Office
to prevent a recurrence of the shortage.]

t[] English translation.

[ RAJYA SABHA ]
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PASSENGER HALT BETWEEN HINDOL ROAD
AND MERAMANDELI STATIONS

to Questions

*390. SHRIMATI NANDINI SAT-PATH Y:
Will the Minister of RAILWAYS be pleased to
state:

(a) whether Government have received
any petitions from public for opening a
passenger halt between Hindol Road and
Meramandeli Railway-Stations on the South
Eastern Railway in the State of Orissa; and

(b) if so, what steps Government have
taken in this connection?

THe DEPUTY MINISTER IN THE
MINISTRY oF RAILWAYS (SHRI SHAH
NAwAz KHAN): (a) and (b) Yes, Sir. The
proposal was examined but not accepted for
want of adequate justification at present.

PHOTOGRAPHS OF SCHOOL-GOING CHILDREN
FOR AVAILING OF RAILWAY TICKET
CONCESSION

*391. SHRI V. V. SARWATE: Will the
Minister of RAILWAYS be pleased
to state:

(a) whether it is a fact that the
photographs of the school-going children who
apply for railway ticket concession for going to
their native places during summer vacation are
also required to be sent with the applications;

(b) if so, what are the reas'ons for the
same; and

(c) whether students holding photo-
identity cards, duly signed by the head of the
educational institution concerned, can be
allowed such concessions on the production of
such identity card without the production 'of
copies of photographs?

Tue DEPUTY MINISTER IN THE
MINISTRY ofF RAILWAYS (SHrRI S. V.
RAMASWAMY): (a) No, Sir.

(b) and (c) Do not arise.



